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Royalty OD on 

1619. Sbri YajDik: Will the Minis-
ter of M1aes and Fuel be pleased to 
state: 

.(a) the amount of foreign exchange 
that has been paid as royalties and 
patents to any foreign concerns engag-
ed in prospecting or refining oil during 
the last five years; and 

(b) the steps that Government pro_ 
pose to take to reduce the drain on 
foreign exchange? 

The Minister of Mines and Fuel 
(Shri K. D. Malaviya): (a) and (b). 
Information u; not readily available 
and is bping ('Olll'cl ('d and will be laid 
,:m the Table of the House. 
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New Physics Laboratories 

2623. 8hri Warlor: Will the Minis-
ter of Scientlftc Research and Caltu-
raI Mairs be pleased to state: 

(a) whf'ther Government have taken 
any decision to start new physici 
laboratories during the Third Plan 
Period; and 

(b) if so, the nature of the Icheme? 

The MJnIster of ScIeIltUlc BesNI'dl 
~ Cultural Mairs (Sbri B_,... 
Kablr): (a) No, Sir. 

(b) The question cIoes not ariIe. 

a-dII to Jawalamukhl 

26M. Sbri Hem Raj: Will the 
Minister ot Mines aDd Fuel be pleased 
to state: 

(a) whether it is a fact that the Oil 
and Natural Gas Commission has 
closed its road constructed for drillin, 
purposes in Jawalamukhi to vehicular 
traffic of the public; 

(b) if so, wheth('r it has put the 
public to great hardship; 

(c) whether any reprl'sentation. 
have been made to this cfTc('t to th' 
Commission; and 

(d) if SO, thf' result thereof? 

The Minister of Mines and Fuel 
(Shrl K. D. Malavlya): (a) to (d). 
In view of the Oil and Natural Gas 
Commission's operations in that area 
the rourl was not open to th,' public 
except in case of clCtrl'me eml'rgency. 
Certain I'l'pl'('sentations were recC'ived 
in the matt"r and hu\,(' b .. "n ('arefully 
considen'd hy til(' Commission. To 
mC'"t til(' ('onvl'ni"nI'" of grnersl 
puhlic r('stric\<'d use nr road is now 
being allowed. 

Group Inll1lrance Scheme 

2625. Shrl Nath Pal: Will th,· Minil--
tel' of }'inance bl' pleused to state: 

(a) the procedul'e IIdopted by the 
Lif'C' Insurnnrl' COl1:)Oration in ~peur­

ing group insurance hu.,in",s directly 
from comml'rcial lind industrial 
undertakings; 

(b) who i.. the recipient of the 
commission in such casc~; 

(c) whether Government have 
recl'iv('d any l-omplaints recently from 
commrrcial or industrial coneerDI 
trom Bombay regarding th,' non-
payml'nt of such commi"ion; ann 

(d) if so, the details thereof? 

The Minister 01 I"bwlee (Sbri 
MorarJI Desa.I): (a) At present, II"OUp 
insurance bWliness is nonnally secur_ 
ed from Commercial and Industrial 
Undertakinp through the eft'ol1l of 




